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CENTRAL ﬁDMINISTR@TIVE TRIRUNAL
PRINCIPAL RENCH

oA NO. 64472000
New Delhi, this the 18th day of necemhar 2000

Hon’hle Shri Justice Rajagopala Raddy, VO(I)
Hon’ble Shri govindan 3 Tampi, Member (a)

51 Suraj Bhan,

sfo Late shri Deeb Chand

R/0 F.157, Yyadav Nagar, pelhi
. "“u""ﬁpplicant

(Ry Amit Rathi, advocate)

VES
Dy . copmissioner of Police
Traffic, R K puram, Sector 12,
New Delhi.

fddl Comm. nf Police

Crime & Traffic,

pHQ, IP Fatate,

New Delhi

Commissioner of Police .

pelhi Police Ha .

1P Estate,

New Delhi
.,."uu"“"Regpondentsu

ORDER “(ORAL)

Tustice Shri Vv Rajagopala Reddy, VC(I)

st the requast nf the counsel for applicant, the

HA 1S pismissed as withdrawn . No costs.

(Govindan/ 7 Tampi) {v. Rajagopala Reddy)
fember (A) : ye (I}

patwal/




